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(Investigation) for enquiry and report.
The Director of Inspection (In.
vestigation) ha; reporter that the
Commissioner of Income-tax, Bihar is
making detailed enquiries and action a
warranted under the law will be taken in
all these cases.]
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Unearthing of black money

1295. SHRI NARSINGH NARAIN
PANDEY:

SHRI G. R. MHAISEKAR:
SHRI KALRAJ MISHRA:

Will the Minister of FINANCE be
pleased to state:

+[ ] English translation.

[12 AUG.

1980] to Questions 122

(a) whether it is , fact that many
searches in th, past three years or so
have been made to unearth black money
in various parts of the country; if so,
what are the results thereof;

(b) whether any action after the raid;
has been taken; if so, what is the number
of raid, made and what action has been
taken thereon; and

(c) whether it is a fact that there is a
proposal to conduct massive survey of
private property both in urban and rural
areas to unearth black money; if go; what
are the details thereof?]
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t{THE DEPUTY MINISTER IN THE!
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) and (b) Yes,
Sir. During the financial year, 1977-78, 1978-
79 and 1979-80, the Income-tax Department
conducted the following searches for
unearthing concealed income and wealth: —

(Rs. in lakhs)

Financial yedr

No, of gearches

Value of assets seized.

1877-78 617
1978-79 1345
1979-80 2109

Following the search operations, the
Income-tax Department has taken up the
concerned cases for deep investigation.
Instructions have also been issued to Income-
tax Officers to complete the assessments in
these cases expeditiously and to bring to tax
the escaped income and wealth. In ap-
propriate cases, action will be taken to impose
penalty and launch prosecution.

(c) For detecting persons having taxable
income/wealth but who are not paying tax
and for collecting information about existing
tax-payers, survey operations, including
survey of properties in urban a; well as rural
areas, have been intensified. During the
financial year 1979-80, notices for
assessment/re-assessment were issued to
81,746 Income-tax assessees and 7,722
Wealth-tax assessees. During this period
1,53,219 new Income-tax assessees find
5,784 new Wealth-tax assessees /lied
voluntary returns. ]
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1214.68

Construction of Civil Airport at
Gorakhpur

1296. SHRI NARSINGH NARAIN
PANDEY: Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to state:

(a) whether there is any proposal under
Government's  Consideration  for  the
construction of Civil Airport at Gorakhpur;
and

(b) if so, what action Government
propose to take in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI CHANDULAL
CHANDRAKAR):  (a) No, Sir.

(b) Does not arise.

Production of Handloom cloth for the
Weaker Section

1297. SHRI NARASINGH NARAIN
PANDEY: Will the Minister of
COMMERCE be pleased to state:

(a) whether it is a fact that thousands of
Handloom factories have

F[ 1 English translation.



